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Crisis of Mustard Oil in Orissy amd
West Bengal

3293. SHRI SIVAJI PATNAIK:
Will the Minister of COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION be pleased to state:

(a) whether Government are awar2
of the fact that the serious crisis of
mustard oil in Orissa and West Bengal
has deepencd following  tle .issuc of
price control order; and

(b) if so, the steps Govorninuat pro-
pose to tnke in solving (he problem?

THE MINISTER OF STATE iN
THE MINISTRY OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION  (SHRI = KRISHNA
KUMAR GOYAL): (a) There have
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been reports that mustard oil was not
available at a retail price not exceed-
ing Rs. 10 per kg. the limit fixed in
the Mustard Oil (Price Control)
Order, 1977 dated 30-9-77, when its
vzlidity was being challenged in the
Supreme Court.

(b) State Governments have been
advised to take stern action against
ihose who offend the vrovisions of the
Essential Commodities Act. Arrange-
ments have been made to meet the
‘emand of refined rapeseed oil, as
substitute oil, as may be required bv
the State Governments at the end
r~stai] price of Rs. 7.50 per kg.
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